
 
 
 
 

 

 

GOVERNMENT OF TAMILNADU 
Form VIII 

See Rule 10(4) 

License to Sell Stock or Exhibit for Sale or Distribution of Insecticides 
 
1. Pest Shields India Pvt. Ltd, is hereby licensed to sell, Stack or Exhibit or Distribute 

by retail, insecticides in the premises at Shop No_ 5117 — State Karambakkam, 

Ropar Chennai 600116. subject to the conditions specified below and to the 

provisions of the Insecticides Act, 1968, and the rules thereunder. 

2. License shall be in force from: 02.03.2024 to 28.02.2026 

3. Categories of Insecticides :As per below 

Bayer Crop Science Limited- Valid upto 23.03.2026 
Fmc India Pvt. Ltd. Chemicals,- Valid upto 28.03.2026 

 
 
 
 

    License No. : C142/2024-26 

   Date             : 02.03.2024   
 

 
 

Conditions 

1. The license shall be displayed in a prominent place in the part of the premises open to 

the public. 

2. Th license shall comply with the provisions of the Insecticides Act 1968 and the rules 

made thereunder for the time being in farce. 

3. No Sale of any Insecticide shall be made to a. person not holding a license to sell stock 

or exhibit for sale or distribute the insecticide, Provided that this condition shall not 

apply to the sale of any insecticide to an officer or authority purchasing on behalf of the 

Government. 

4. This original License should be sent to the Licencing Authority for renewal along with 

valid Principal Certificate within a month's period before the date of expiry. 
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